
"INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE (ORISSA)
BI-MONTHL Y:- OCTOBER & NOVEMBER, 2020"

No. of Family Courts Pendency Position in Family Courts

51. Name of the Family Courts Exists
No. Judgeship or not Opening Balance

Institution during the Disposal during the
Pendency as on

Sanctioned Working
as on 01.10.2020

months of October & months of October &
30.11.2020

November, 2020 November, 2020

1 Angu1 Exist 1 I 320 20 I 339
2 Balasore Exist 1 I 3840 192 31 4001
3 Bargarh Exist I 1 1032 24 8 1048
4 Bhadrak Exist 1 I 3026 115 53 3088
5 Bolangir Exist I I 557 II 3 565
6 Boudh Exist 1 I 240 13 I 252
7 Cuttack Exist I I 3527 229 48 3708
8 Dhenkanal Exist I I 651 35 8 678

9
Ganjam,

Exist I I 2345 131 55 2421
Berhampur

10 Jagatsinghpur Exist I I 1146 72 2 1216
II Jajpur Exist I I 1720 134 20 1834

12
Kalahandi,

Exist 1 I 286 9 2 293
Bhawanipatna

13 Kendrapara Exist 1 1 3115 170 32 3253
14 Keonjhar Exist I I 806 43 II 838
15 Khurda Exist I 1 1700 95 34 1761"
16 Bhubaneswar Exist 1 1 5816 260 139 5937

17
Koraput,

Exist 1 I 505 25 0 530
Jevnore

18
Mayurbhanj,

Exist I I 1641 108 18 1731
Baripada

19 Nabarangpur Exist 1 I 174 12 4 182
20 Nayagarh Exist I I 1128 84 18 1194
21 Phulbani Exist I I 263 32 2 293
22 Puri Exist I I 1456 92 17 1531

23 Rayagada Exist 1 I 153 15 3 165

24 Sambalpur Exist I 1 795 50 16 829

25 Sonepur Exist I I 294 10 6 298

26
Sundargarh,

Exist I I 1148 77 44 1181
Rourkela

TOTAL 26 26 37684 2058 576 39166


